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Production of Crude

Petrojcum

*311. SHRI ASHOK MITRA: Wil
the PRIME MINISTER be pleased to
state:

Raising of

(a) the total volume of crude
petroleum proposed to be imported
during 1996-97 and the total estimated
cost thereof, in both dollars and rupees;

(b) the total estimated raising of crude
petroleum in the country in the same
period; and

(c) the proportion of the estimated
raising is likely to be of the total annual
installed capacity for crude petroleum
production?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI T.R.
BAALU): (a) Total volume of crude oil
import during 1996-97 is estimated at
33.15 million tonnes. The oil import bill
both in terms of dollars and rupees
depends upon prices of imported crude
oil and petroleum products prevailing in
the international market and exchange
rate prevailing between dollar and Indian
rupee. '

(b) and {c): The crude oil production
during the year 1996-97 is estimated to
bec about 33.62 MMT. The concept of
installed capacity is not applicable to an
oil ficld, as the production capacity
dcpends upon factors like exploitable
rcserves available, permitted production

potential based on reservoir
considerations, exploitation strategy,
developmental/infrastructural facilities

crcated for exploitation of the field etc.
Southern Gas Grid Project

*312, SHR1 VAYALAR RAYVIL
SHRI JOY NADUKKARA:

Will the PRIME MINISTER be
pleased to state:

(a) whether the Southern Gas Grid
Project is still pending;

- Centrally

[RAJYA SABHA] (o Unstarred Questions 40

(b) what are the details of the project;
and

(c) whether any time frame is fixed to
complete the project?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI T.R.
BAALU): (a) to (¢) The Southern States
have completed the pre-feasibility study
for the projects. The feasibility of
importing gas from Oman and Iran and
the feasibility of importing LNG for the
Southern States is under study. The
project will be implemented when
sufficient gas/LNG is available.

Central Assistance for Calcutta

*313. PROF. (SHRIMATI)
BHARATI RAY: Will the PRIME
MINISTER be pleased to state:

(a) the amount of Central assistance
allocated for Calcutta wunder the
sponsored scheme of
Infrastructural Development in Mega
cities; and

(b) whether the fund has since been
released?

THE MINISTER OF STATE IN THE
MINISTRY OF URBAN AFFAIRS
AND EMPLOYMENT AND
MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (DR. U. VENKATES-
WARLU): (a) and (b) The details of
amount of Central assistance allocated
and releagsed to Calcutta under the
Centrally = sponsored scheme of
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Infrastructural Development in Mega
Cities are as under:

Year Central Share Released

for Calcutta Mega

City Scheme

(Rs. in Crore)
1993-94 20.10
1994-95 16.10
1995-96 18.08
1996-97 9.00*

* First Instalment of Central Share for
the year 1996-97.
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Report of Advisory Committee Regarding
Power Projects

*315. SHRI SANJAY DALMIA: Will
the PRIME MINISTER be pleased to
state:

(a) whether an Advisory Committee
under the Planning Commission has
recommended the Power Finance
Corporation to give priority to the on-
going power projects for ensuring their
completion;

(b) if so, the other suggestions made
by the Committee in this regard;

(c) the extent to which power projects
are working satisfactorily;

(d) the number of power projects at
present functioning as per schedule; and

(c) by when the power shortage is
likely to be improved?

THE MINISTER OF STATE IN THE
MINISTRY OF POWER AND
MINISTER OF STATE IN THE

MINISTRY OF NON-
CONVENTIONAL ENERGY
SOURCES™ (DR s.

VENUGOPALACHARI) (a) No
Advisory Committee has been set up
under the Planning Commission.

(b) Does not arise

(C) and (d) The Power Projects
functioning at present and their
generation performance with reference to
targets fixed for the year 1995-96 is given
in the Statement at annexure [See
Appendix 179, annexure No 41}



